[22 December, 2004] RAJYA SABHA

SPECIAL MENTIONS

Concern over crisis in the Handloom Industry

SHRIPENUMALLIMADHU (Andhra Pradesh): The handloom sector,
second largest after agriculture in providing employment in the country, is
now facing severe crisis. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing will go on record except the Spe-
cial Mention. (Interruptions) It is under the consideration of the Chairman.
...(Interruptions)...

SHRI PENUMALLI MADHU: The plight of handloom weavers in Andhra
Pradesh, Tamil Nadu, Karnataka and Uttar Pradesh is miserable and sui-
cides have become a regular phenomenon. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Chairman has not permitted. That is what |
am saying. ...(Interruptions)...

SHRI PENUMALLI MADHU: The reason for this is the violation of the
Reservation Act of 1985. This Act, which is meant to protect handloom
sector from powerloom, is blatantly violated by many powerloom units and
they are producing the reserved items, which has resulted in piling of
handloom goods. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing will go on record; only the Special
Mention. ...(Interruptions)...

SHRI PENUMALLI MADHU: This leads to serious unemployment and
penury that shambles the lives of weavers. The handloom sector suffered

not only from the competition from powerlooms, but also from steep hike
in the prices of yarn. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down, (Interruptions) Please sit
down. ...(Interruptions)...

SHRI PENUMALLI MADHU: Compared with 2003 prices, yarn price
went up by 97 per cent. Added to that, the artificial scarcity of yarn in the
market led to manipulation and exploitation. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...(Interruptions)...

SHRI PENUMALLI MADHU: In the earlier days of independence, gov-
ernment had given priority for handloom sector and Budget allocation is
also high, but nowadays, the Government is thinking that spending money
on handloom sector is waste and giving more importance to powerloom
and textile industry. This has led to present crisis. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: | am aware of it. (Interruptions) But the
Chairman has not permitted it. (Interruptions) The letter was not given to
me. It was given to the Chairman. ...(Interruptions)...

SHRI PENUMALLI MADHU: In view of this heartrending situation, |
urge upon the Government to immediately intervene and come to the
rescue of the weaver and ensure strict implementation of the Reserva-
tion Act, regular supply of yarn to handloom industry, lower interest
credit facilities and applying all welfare schemes, like mediclaim, life
insurance, old age pension, Antyodaya to all handloom workers.

SHRI DIPANKAR MUKHERJEE (West Bengal): Sir, | associate
myself with what the hon. Member has mentioned. (Interruptions)

SHRIMATI VANGAGEETHA(Andhra Pradesh): Sir, | also associ-
ate myself with what the hon. Member has said. (Interruptions)

SHRI TARINI KANTA ROY (West Bengal): Sir, | also associate myself
with the sentiments expressed by the hon. Member. (Interruptions)

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Sir, | also associ-
ate myself with what the hon. Member has mentioned. ...(Interrup-
tions)...

Need for providing canteen facilities to ex-servicemen of Assam
Rifles

it dteT Taa (SR URYN) : SYAHMRT 78ISy, g UHE I
RSB BT Q2T D AR BT GRET G RSP AT FRIF0T § AR IS 2 |
...(AYT).... T I $ AMDI 71 U FHeiey U AR R BT I qae=
P IFHD Uadh I AABROT T fby &1 <91 & fAfd= ur=ii § 59 91 &
HaT(TgT APl BT WK AR E | ...(FALH).... T2 Jd AFD] BT TS R b5
g X1 ARBRI §RT b JFAETg 1 o1 W& & , AR 31 Gd Afhi bl Bl
SIECIISERES

(sht srafer frori= g

HATHTe § I8 g JIIeT A & a1 Bl o1 IR 1 9T 8l 81 qul
T 5 GIIET & ATST 81 Fob 3T SHed &b Yd Al-1eh AaT-1gi<l P qTe AU
MU 549 Ffaem | dferd urd 21 ... (agm). ..
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